qoAIaY 9 Hataq aRfse

w=q H. [#.2909 ]

[ 5/12/2017]

TE S ~29%9, f

ST g S SR ERE TS

oy Y Hrs 13- o5/ (o~ —
7" Retail Supply Tariff Order FY 201778

3

Tariff Schedule— L,V-4
LT INDUSTRIAL

Applicability:

Teriff LV-4 is applicable to light, fan and power for operating equipment used by
printing press and any other industrial establishments and workshops {where any
processing or manufacturing takes place including tyre re-treading). These tari[fs are also
applicable to cold storage, gur (jaggery) making machines, flour mills, Masala Chalkkies,
hullers, khandsari vnits, ginning and pressing units, sugar cane crushers (including sugar 5
gane juicing machine), power looms, dal mills, besah mills, and ice factories and afly
other manufacturing or processing units (excluding bottling plant) producing/processing
food items or processing agriculture produce for preservation/increasing its shelf life and
Dairy units ( where milk is: processed to produce other end products of milk other than

chilling, pasteurization ete.y -
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Tariff Schedule —~ LV -3
AGRICULTURE AND ALLYED ACTIVITIES

Applicability:

The tariff ILV-5.1 shall apply to conncctions for agricultural pump, chaff cutters,
sthreshers, winnowing machines, seeding machines and irrigation pumps of lift irrigation
schemes including water drawn by agriculture pumps for use by cattle.

The tariff LV-5.2 shall apply to conncctions for nurseries, farms growing flowers/ plants/
saplings/ frvits, mushroom and grasslands, :

The tariff LV-5.3 shall apply to connections for fisheries ponds, aquaculture, sericulture,
., hatcheries; poultry farms, cattle breeding farms and those dairy units only where
~extraction of milk and its processing such as chilling, pasteurization etc. is done.

The tariff LV- 5.4 shall apply to connections for permanent agricultural pump, chaff
tters, ‘threshers, winnowing machines, seeding machines and irrigation pumps of lift -
gation'schemes including water drawn by agriculture pumps for ise by cattle to'whom
flat rate tariff is applicable. SRS R I S

: Sub-Cat ory. - - Monthly Fixed chargﬁ f".-Enerﬁy charges
e : arges  haaxg

(Rs. per HP) (puise per unit)
First 300 units per month 35 ) 430
| Above 300 units up to 750 units| - . dS | 515

“inthe month: " -
est of the units in the month - _ 5 45

300

nporary connections | -4

DTR metered group consumers Nll :

* |: First 300 units per month g5 ¢ Tl . 430
- | Above 300 units up to 750 units 45 " o L5158
| inthe month ' WAL

Rest of the units in the month 545 o

~Temporary connections . s 359
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Y 2,

S. No. Sub-Category Monthly Fixed charges | Energy charges
(Rs.) (paise per unit)
LV-5.3
a) Up to 25 HP in urban areas 90 per HP 490
b) Upto 25 HP in rural areas 70 per HP 470
Demand based tariff 230 per kW or 184 per 580
0 (Contract demand and kVA of billing demand
connected load up to 100 HP) ;
in urban areas
d) Demand based tariff | 110 per kW or 88 per 580
(Contract demand and kVA of billing demand
connected load up to 100 HP)
in rural areas
LV-5.4 Agriculfure flat rate tariff Cha_rggs payable by fhe Charges payable by the
: exclusive of subsidy*, ~ fonsumer in Rs per HP  lconsumer in Rs per HP
: (for period of 6 months)  for period of 6 months)
from April to September  |[from Qctober to March
a) Three phase- urban 700 700
b) Three phase- rural 700 700
c) Single phase urban 700 700
d)  [Single phaserural 700 700

oceo pﬁra 1.2 of terms and condjtién_s 7

Terms and Conditions:

L.l

Madhya Pradesh Electricity Regulatory Commission

Billing of consumers under tariff schedule LV 5.1:

Billing to the consumers
covered under tariff schedule LV 5.1 shall be done on 2 monthly basis based on the
consumption recorded in the meter. Unmetered temporary connection under  this

 schedule shall be billed on the basis of assessment of consumption provided under

condition 1.3 (iii) of this schedule.
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